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G uild  Organisation of A ir  India Inter­
national pilots has d irected  its m em ­
bers to  re fra in  from  rece iv in g  tra in ing 
in i*‘t-a ircra ft operations ’intil the 
d ispute w ith  the m anagem ent o ve r  the 
wages of pilots and co-pilots was 
settled ; and

(b )  i f  so, the action taken 01 pro- 
posed to be taken in the m atter?

The Deputy Minister of C i"il A v ia ­
tion (Shri Mohhiddtn): (a )  v . v  s ir

(b )  The Corporation have Vad and 
a re  having discussions and negotia ­
tions w ith  the Indian P ilots G uild  and 
the w age structure now offered  by ‘ he 
C orporation  is as fo llow s '

( i )  The m inimum and m axim um 
em olum ents for Commanders lo r  f ly ­
ing a Super-Constellation fo i t>0 hours 
pcT month w ill be Rs 2,422 and 
Rs. 2,975 respective ly  as against the 
ex is tin g  emoluments o f Rs 5,322 and 
Rs. 2,487 fo r  90 hours fy in g  (The 
cxcess fl.ving pay w ill  be Rs. 10.00 per 
hour.)

( 11) For co-p ilots the min.rr.um and 
m axim um  emoluments for SO hours 
p e r  month w ill be Rs. 1,909 and 
Rs. 2,237 as against the existing em olu­
ments o f Rs 1,807 and Rs. 1,917 for 
1)0 hours o f flying (The  c-xcess fly ing 
pay w ill be Rs. 7.50 per hour.)

( i i i )  For Commanders fly ing Boeing 
707 aircraft the m inimum and m axi­
m um  emoluments fo r  80 hours per 
m onth  w ill  bo Rs. 3,072 and Rs. 3,625 
w h ich  is inclusive o f a Ji." allowance 
o f Rs. 650.00 per month.

( i v )  For Super-Connie Commanders 
opera tin g  as co-pilots on Boei.ig 707. 
the minimum and maxim um  em olu­
m ents fo r  80 hours per mcnth w ill  be 
Rs. 2,747 and Rs. 3,300 which is inclu ­
s iv e  o f a Jet allowance o f K=. 400.00 
p er  month.

t v )  Apart from  the advance in w age 
scales, the o ffe r w ill  result in the 
M anagem ent’s contribution to the 
Rs. 500. per annum in respect o f Com ­
m anders and Rs. 425.. .per annum in 
m anders and Rs. 425 per annum in 
respect o f co-pilots.

( v i )  The M anagem ent have also 
o ffe red  to libera lise sick leave  and

m edical benefits.

2. The  G overnm ent agree w ith  the 
A ir -In d ia  In ternationa l that under 
Indian conditions the final w age struc­
ture o ffered  is fa ir  and generous and 
hope that s  settlem ent w ill  be reached.

National Harbour Board
1134. Shri P. G. Dob: W ill the

M inister o f Transport and Communi­
cations be pleased to s ta te

<al w hether a m eeting o f the 
National Harbour Board was held in 
Calcutta in Septem ber 1959;

(b ) i f  so, w hat w ere  the subjects 
discussed and decisions taken; and

(c )  w h eth er any decision was also 
taken about Parad ip  Port?

The Minister of State in the M inis­
try of Transport and Comm unicati00s 
(Shri Raj Bahadur): (a )  The answer 
is in the affirm ative.

(b )  A  statem ent is la id  or> the Tab le  
which indicates the im portant subjects 
discussed and the recom m endations o f  
the Board thereon. [S ee  Appen d ix  II, 
annexure No. 106.)

(c )  The  Board did no*, make any 
recom m endation about the d eve lop ­
m ent o f the Parad ip  Port

Night Airm ail
1135. Shri Rajajropala Rao: W ill

the M in ister o f Transport and Com ­
munications be pleased to rtate:

(a ) w hether there is any proposal 
to include Hyderabad in the night a ir ­
mail system ; and

(b ) i f  not, the reasons ih e it fo r?

The Deputy Minister of Civil A v ia ­
tion (Shri Mohiuddin): (a ;  and (b ).  
There is no proposal fo r  tne inclusion 
o f H yderabad in the N ight A irm a il 
system  as it w il l  be un-ei:onomical. 
H yderabad is otherw ise w e ll connect­
ed by a ir w ith  Delhi, Madras, Banga­
lore. Bom bav and Vishakaputnam.

Railway Time Tables
1136. Shri Daljit Singh: W ill the 

M in ister o f Railways be pleased to 
state:

(a ) the expenditure incurred on the 
prin ting o f R a ilw ay  time tables dur-
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